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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:.”

AT HYDERABAD

OA.73/96 dt.5-5-98
Betieen

M.V.Raju . : Applicant
and’

1. Union of India, rep. by
Secretary

Min. of Home Affairs

Dept. of Personnel & AR
(Rraining Division)

A-2, E4, Curzon Road
Barans

Kasturba Gandhi Marg

New Delhi 110001

2. Director ,
Sardar Vallahbai Patel

National Police Academy
sivarampally

Hyderabad 500252 Respondents

P. Devakar
Adwocate

»u

Counsel for the applicant

-

Counsel for the respondents i N.R. Devaraj
. SC for Central Govt.

Coram
Honm Mr. R. Rangarajan, Member (Admn.)

Hon. Mr. B.S, Jai Paradeshwar, Member (judl)
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0A.73/96 dt.5-5-98
! | Order

bral order (per Hon. Mr. R. Rangarajan, Member (Admn)

Heard Sri P. Devakar, learned counselfoer the applicant

and Sri N.R. Devaraj for the respondents. No reply has been

filed even more than 2) years are over after filing of this

Oa.

ﬁl. The applicant is werking as Language Instructor under

Raspondent-2. He prays for the same scale of pay as given to

‘the Language Instructoers in L&l Bahadur Shastry National
iAcadgmy for Administration, Mussorie. He submitted a
representation addressed to Dy;'Director (Admn.), dated
1-10-94 (Annexure.III). That was replfed by mems dated

28-11-1994 stating that the aopllcant may apply fer higher

flpvel post in Gevernmmnt of India, Department/Organisation.

.’

2. This oA 1s filed praying for a directien to Respen-

. dent-1 te grant the pay scale of Rs.1640-2900/R:550-900 te the

| pest ef Language Instructer in Sardar Vallabﬁbai Natienal

Pelice Academy en par with the pey scale eof pest ef Language

Instructer in Lal Bahadur Shastry National Academy fér_

Adnministratien, Musserie, with retrespective effect from the

faate permissible under law and fix the scale of pay ef the
? applicant accerdingly and grant.all the arrears ef pay} v
.3. The reply given te the applicant'’'s representatien dated
. 1-10-1994 by the Deputy Directer is net in erder. In case
| the by..Dirgctor is net fhe apprepriate autherity te censider

 his case, he sheuld have sent it back te the applicant asking

him te send it to the preper autherity er he ceuld have

. ferwarded the same to the apprepriate autherity. The Deputy
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Directer has ne autherity te instruct the applicant te
apply fer a Gevernment pest having higher pay scale. Hence,

meme dated 28-11-04 is rejected.

4. The learned ceunsel fer the applicant submits that in a

similar case in the case of a Reader in Teaching Methedelegy
in Sardar Vallabbai Patel Nation# Pelice Academy (SVP-NPA)
‘the scale of pay was given equivalent te a Reader in the

Lal Bahadur Shastry Natienal Academy ef Administratien in
view of the directien given in 0A.72/92 dt.25-1 1994 He
:submits that the same directien may be given in this OA alse.
5. The applicant had sent a lawyer's‘notice whicﬁis
enclesed as Annex.5 te the OA. The learned coﬁnsel fer the

respendents submits that the lawyer's netice has been Qdis-

.pesed of stating that the fixatien ef pay and allewances is

a preregative eof. the Pay Cemmissien and hence he may appreach
V Pay cemmissien and hence he sheuld await reply frem V Pay

Cemmissien. The respendents ceuld have filed a suitable
f»-.,:f]-pr PN, o uyww[

‘reply enclesing suitekle-reply. Unfertunately the respen-

dents fiiled te file reply.
6. In view of ¢he abeve the fellewing directien is given:
l@aoadwbﬂﬁ
The applicant may.new,give a detailed representatien

cemparing his duties and ether qualificatiens with that ef

‘thé duties and qualificatiens ef the Language Instructer in

Lal Bahadur Shastry Natienal Academy ef Administratien,

Musserie, fer granting him égmglsgale ef pay as is given te
the Language Instructer in LBS National Academy of Admn.,

Musseerie, If such a representatien is received}Respondent-l

 sheuld diSposéof the same in accerdanceuwith law within

three menths from the date ef receipt ef representatien taking

due nete ef judgement in OA.72/92 Aated 25-1-994.
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, Copy to:

1. Secretary, fin,of Home Aprairs, Uspt) of Personnel,
and AR(Training Division), A,2, £4, Curzon Road,
Barans, Kasturiba Gandhi Marg, Neuw Delbdi,

2. Director, Sardar Vallapbai Patel National Police: Acedenmy,
Sivarampally,Hyderabady

dﬁ One copy to Fir, p%aeuakaf;RdUUCata;Cﬁr,Hyderabad?
47 One copy to MriNiR.Devraj,Add1.CGSC,CAT,Hydera bad's

5. Onme Copy ta DYR(A),CAT,Hyderabady

64 Ona duplicate ccpyf‘”‘
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